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I 
the Income .. tax Act, 1961 have be n r so-
larly iscu d t.o the co~pany r gardlng th 
d mand out tanding. As a result an amount 
of Rs. 70 lakbs was recov' red from the 
8S e8see company in financial 'year 1984-85 
and there has been collec'-tion/reduction 
amountiog to Rs . 1.14.06,000 in the current 
financial year upto October, 1985. 

No ,action has been ' inf tiated against 
'concerned officers as there has been no 
negligenc on tbe palt of the officers, 

(e) Yes. Sir, 

(f) Does Dot arrise, in view of (e) , 
above, 

Agreement be(ween Indi and Canada to 
Avoid Doubl Ta ation 

1019. SHRI V. TULSIRAM : 'WiJ) the 
Mini ter of FINANCE be . pleased to 
state : 

(a) whether aD agreement between India 
and Canada has been re'ached to avoid 
double taxation; 

(b) if so~ the detail of the pact; 

(c) tbe ext nt to which India wnl be 
beneficiary in this re ard; and 

(d) the subject matters which have been 
included and excluded from the agreement 
together wjth reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JA AROHANA POOJARY): (a) Agree-
ment be tween India and Canada for avoi-
dance of double taxation bas been reached · 
'it ba not come into force a the final 
approval of the Canadian side is awaited,-

(b) to (d), Do not arise. 

Sun, y for Liberal Facilite ,to Youth b, 
Indio Tourism DevelopmeDt Corporatloo 

1021 : PROF. NARAIN CHAND 
PARAS A Will the · Minister of 
PARLJAMBNTA Y AFFAIRS AND 
TqURISM be plea ed to ta te : 

(a) the ~OD9roto .tepa ta eQ by GovcrQQlCQ' 

or Indian Tourism D -ve lppment Corpora. 
tion to promOle tour m by providing liberal 
facjJi ties to youth of .be country ~n the 
International Year of the youth; 

(b) whether any survey regardlDg the 
avail.ability/extension of similar facilities in 
the foreign countries has been made and 
any ' innovations adop ted by · Government/ 
Indi~n Tourism Development C rporation; · 

' (c) if so, the nature thereof; and 

(d) if ' not, whether any survey is 
proposed to be made for this purpose? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND TOURISM 
(SHRI H, K.L. BRAGAT) : (a) During the 
International Year of Youth 1985, ITDC 
intreduced Ashok Youth Package for Indian 
Youth. Under this scheme, the young 
people below the age of 30 years when 
travelling in groups of 10 or more can stay 
in ITDC hotels, TraveJlers Bunglows and 
Forest Lodges at 26 locations in Ind ia on 
a .uniquely low tariff of Rs. 25/- per person 
p~t day. Specially priced meals, on a fixed 
menu basis . are also available at these 
hotels for young people. These include 
lunch and dinner at Rs . 15/ .. and breakfast. 
a,t Rs. 5/- per person. The scheme is va Jid 
upto 31-12-1985. 

Ashok Trav~Js and Tours of ITOC is 
al~o offering the facility of travel sf con-
cessiooa! rates in its transport coaches fOf 
tbe young people avaiJing ; the youth 
package. 

(b) to (d) . No such survey has been 
conducted by ITDC as each country has to 
adopt mt'a ures for deveJoping touri m in 
accordance wjth theit sp:!cJfic' requirements, 
faci lities aVa i Jab Ie, to. 

. Grant to J mmu and Kasb ir 

1022. SaRI BANWARI LAL BAIRWA : 
Win the Minister of FI~AN~E be pleased 
to tate: 

(a) the iternwi e grabts -given by the 
UllioQ Oovernt'Q~Q~ '0 tbe Qover . ent Qf 




